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RADIO MANUFACTURING
INDUSTRY

297. DR. BHAI MAHAVIR:
SHRI LAL K. ADVANI :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS be
pleased to state :

(a) whether Government have taken a
decision not to permit foreign collaboration in
industries in which the country is self-reliant;

(b) if so, when the decision in this regard
was taken;

(c) whether Government consider radio
manufacturing industry to be a self-reliant
industry;

(d) whether Government have received
applications from any parties for collaboration
in radio manufacture; and

(e) if so, the decisions taken thereon?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS (SHRI
FAKHRUDDIN ALI AHMED) : (a) and (b) It
has always been Government's policy not to
allow foreign collaboration in an industry if
the requisite technology is indigenously
available.

(¢) Yes, Sir. 'Commercial radio receivers'
industry is included in the list of industries
where no, foreign collaboration (financial or
technical) is considered necessary.

(d) and (e) After it was decided that no
foreign collaboration be permitted in radio
manufacturing industry, no specific proposals
for undertaking manufacture of radio
receivers with foreign collaboration have been
received. After this decision, all expansion
proposals from existing manufacturers, who
were making radios on the basis of arrange-
ments involving royalty payment, were
approved with the specific condition that for
the expanded capacity, no royalty payment
would be made.

INCREASE IN PAPER
PRICES

298. DR. BHAI MAHAVIR:
SHRILAL K ADVANI:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS be
pleased to state :

(a) whether Government's attention has
been drawn to the resolution pass-
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ed by the Federation of Paper Traders
Association of India in their annual
conference held in December, 1969 alleging
that some paper mills have increased the
prices, of paper through the subterfuge of a
slight change iD labels ; and

(b) if so, in view of the statement made by
the Minister in Parliament to the effect that he
had warned the mills against any further price
increase, what steps Government have taken
in the matter?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS (SHRI
FAKHRUDDIN ALI AHMED) : (a) Yes, Sir.

(b) An Ad-hoc Committee on Paper has
been  constituted  consisting of  the
representatives of the Government, Paper
Manufacturers, Paper Traders and Consumers
to look into the complaints about over-
charging, change in the nomenclature,
shortage of paper, and other malpractices and
to suggest ways and means of eliminating
these. At its meetings held on 17th & 18th
April, 1970 at New Delhi and on the 23rd
April, 1970 held at Calcutta, the Committee
took the following decisions which were
accepted by the Paper Industry and Trade.

1. The production of light-weight paper (56
GSM) will be maximised by the Paper Mills in
the country in the coming two to three months
so that all essential educational requirements
for writing material and text-books in the
coming season are fully met.

2. The Paper Mills will make available an
extra quantity of 5000 tonnes per month
during the next three months of the light-
weight paper (56 GSM). This will be in
addition to the normal supplies.

3. The Paper "'Industry would set up a
Cell at its Headquarters at Calcutta to look
into all genuine complaints about quality,
over-charging, shortage of supplies and other
allied malpractices.

4. The representatives of the Traders
assured that they would also take all
necessary steps against any malpractices in
the trade and set up a cell to attend to the
complaints in this regard.

5. The Committee would meet periodically
and, for the present, they will
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hold monthly meetings to review the position
about paper supplies from time to time and t
ke appropriate decisions to remove the causes
of complaints wherever requ red.

299. [Transi Tied to  the \2th
1970.]
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t[PRODUCT-Oh OF CIGARETTES

300. SHRIJ F. YADAV : Will the Minister
of IN > STRIAL DEVELOPMENT, INTE
INAL TRADE AND COMPANY Al FAIRS
be pleased to state :

(a) the annu I production of cigarettes in
the ountry during the last three years an I
whether the tobacco required for th
manufacture of cigarettes is grown in the
country; if not, what was the quantum of
tobacco imported from foreign countries for
this purpose eery year during the last three
years ;

(b) what is i.ie number of indigenous and
foreig cigarette manufacturing companies
jparately and what are their average ir
vestments; and

(c) what was the annual production of the

Imperial Tobacco Company, Monghyr every
year during the last three years.]

[4 MAY 1970]

to Questions R

sty fe fammm, arafts ame

| BT ATAE-ET AR () sRTEl e

wgwg) ¢ (F) fawg Frr oot §F o
FT FUATT. JETET 5H IFIT Farl § -

1967 . 53,7770 My {&n-
1968 . 60,4320 —FF——
1969 . 59,7140 —Tgr-—

g v ¥ frare G o ar

a1 v & far e qrErg W

# g qar gmr &) 3w fafrz Proni o
fans amd ¥ frarss & o 5 afbmoe
R &7 A ¥ g sre Geay amar

fom A7 adqt & gais = 2@ gowaA
% fag f3m & sy F af asittaar
TYT G TS T FY AT 50 TFLE -~

[

79 T g

drezq  H17

i BT

1967-68 . . 279 65,84

1968-69 o 133 30.77

1969-70 (fg@ex - ..
1969 TF) .

() fd sar gl % qur
fadsli Fafral 3t g=ar an ST Siem
ffrT = I g —

wreAmg Fe (i Ty
forsr Faeemr
o T afyw
7 A = - - t
o 8*
T 60 AT TR 540 TTF T
fafrares

*frw seqfaat & Am Far G e



